
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 603 of 2024 

I N D E X 

S.No. Particulars Pages 

1. Reply on behalf of the Superintendent of
Police, Chandauli

2. Annexure 01
Copy of report of Circle Officer, PDDU
Nagar dated 29.03.2026 along with
Annexures

Filed by 

[MUKESH VERMA] 
Advocate for Superintendent of Police, Chandauli 

Ch. No. 50, Old Block 
Supreme Court of India, 

New Delhi 110 001 
(M) 9810108098

E-mail: mvermadv@gmail.com
New Delhi  
Dated: 06.04.2026 

News Item titled ""Action is being taken against illegal 
mining, 9 tractor-trolleys including JCB have been seized" 
appearing in chandauli samachar.com dated 13.04.2024 

682

mailto:mvermadv@gmail.com


PRINCIPAL BENCH NEW DELHI 
' 

ORIGINAL APPLICATIONNO -603/2024

IN THE MATTER OF: 

News Item titled ""Action is being taken against illegal mining, 9 
tractor-trolleys including JCB have been seized" appearing in 
chandauli samachar.com dated 13.04.2024 

Order Date- 13.02.2026 
Next Listing- 07.04.2026 

REPLY ON BEHALF OF THE SUPERINTENDENT OF POLICE, 
CHANDAULI 

I, Akash Patel, aged about 35 years, S/O Shri Babu Ram 

working as Superintendent of Police Chandauli, do hereby 

solemnly affirm and declare as under: 

1. That the deponent is posted in above capacity as such he

is fully conversant with the facts of the case as such is

competent to swear this affidavit.

2. That this Hon'ble Tribunal on 13.02.2025 has passed the

following order:

"15. The Director, Geology and Mining, U.P., the District Magistrate,

Chandauli, Superintendent of Police, Chandauli and District Mining

·cer, Chandauli are also directed to file their responses within

s Cn 
'�:sra,.,/Z. month. The above said respondents are directed to give

plete information in their responses with respect to the

following aspects:-

i. Whether any FIR as registered in respect of respective

incident of illegal transportation/ illegal mining of minor

mineral;
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